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Shri L. K. Mishra: It is being carried
out in Delhi and perhaps in Punjab
at Ambala only, that is at two places.

Shri Sanganna: May I know Low
many unemployed out of the per-ons
registered are already in Delhi?

Shri L. N. Mishra: I may say that
till March 1957 the people on the live
régisters were 747 lakhs .in the
coimtry,
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I will give the reply in English also.

Shrimati Lakshmi Menon: (a) and
(b). 4186 Pakistani citizens are in
employment in India excluding the
States of Assam, Bombay, Delhi,
Himachal Pradesh, Jammu and
Kashmir, XKerala, Madras, Myore,
Rajasthan,  West Bengal and
Andaman and Nicobar Islands and
Laccadive and Minicoy Islands. In-
formation from these States is still
awaited.

It is not possible fo state the num-
ber of Paxkistanis in India who have
not taken out ‘F’ category visas. They
have till 30th September, 1957, to do
so.

(c) 4737, excluding Assam, Bombay,
Delhi, Himachal Pradesh, Jammu and
Kashmir, Kerala, Madras, Mysore,
Rajasthan, West Bengal, and Andamsén
and Nicobar Islands, Laccadive and
Minicoy Islands from where no infor-
mation has been received. Out of
these, 404 persons have been served
with notices to leave India within a
month under the Foreigners Laws
(Amendment) Act, 1957. Cases of
the remaining persons are under con-
sideration.
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Shrimati Lakshmi Menom: It has
already been mentioned in the answer
that they have till the 30th Septem-
ber to take ‘F* category visas. After
that we will get the information.
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Mr. Bpeaker: Let us not enter into

an argument. All the States have
been written to and the Statas are
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taking their own time, so far as this
matter is concerned.

Bhri Jawaharial Nehru: The matter
is engaging our attention. I am not
able to understand what the ‘Thon.
Member wants.

Mr. Speaker: He asks: Why don’t
you have a register for particulars of
people ever since 1947 and just look
into it and give the information?

Shri Jawaharial Nehru: People
come and go. If you want the figures,
it is no good giving the figures obtain-
ed five yeara ago. That does not help
anybody. It is today’s figure that is
wanted. The present figures are
being enquired into.

Shri Keshava: May I know the
number of persons who have applied
for Indian citizenship?

Shri Jawaharial Nehru: They have
not been included in this list.
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Shri Bimal Ghose: May I know
whether the Government have no
information about the number of
Pakistant citizens residing in Indim
without wvisa?

Mr. Speaker: The question has been
answered. Various States are gather-
ing information. Some of them have
answered.

Shri Bimal Ghose: So, the Govern-
ment of India have no information
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about the number of Pakistanl citizens
residing here without visa?

Shrl Jawaharia! Nehru: The gues-
tion is about the number of Pakistami
citizens earning livelihood in  India.
That question has been answered.

Trade Centre in West Asia

*1878. Shri Shivananjappa: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether India’s first permanent
trade centre in West Asia has been
opened;

(b) it so, where; and
{c) the main objects of the centre?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
{a) and (b). A trade centre has re-
cently been organised in Cairo.

{(c) To give visual publicity to
India's export products, to stimulate
consumer interest and to give trade
information and provide facilities for
trade introduction to prospective im-
porters.

Shri Shivananjappa: May I know
the progress made in the wvolume of
trade transacted?

Shri Satish Chandra: The trade
centre was opened on the 30th June,
1957, e have not even received a
report so far. It is functioning for
the past two months only.

Shri Shivananjappa: May I know
the amount spent on this centre?

Shri Satish Chandra: The expendi-
ture already sanctioned for this pur-
pose ig Rs. 2,17,965. The exhibits
displayed there belong to the ex-
port.ers‘\ or manufacturers of this
country.”

Shri Wodeyar: May I know the
reasong that prompted the Govern-
ment in opening trade centre
there alone? Has any survey report
been received from the Indian Em-
bassy officials there? If so, what are
the prospects of the centre?

2 SIPTEMEER, 1957 Oval Answers

11356

Shri Batish Chandirs: The presump-
tion of the hon, Member is not cor-
rect. There are in all about 28 trade
centres—show rooms, show windows,
show cases etc.—in various countries.
This is the latest addition. More
show rooms are being opened in some
of the Asian countries. The object of
the centres is to disseminate informe-
tion about such exportable products
as can be marketed in those countries
and thereby earn foreign exchange.

Shri Gajendra Pratap Sinha: May 1
know whether there is any proposal

to open more trade centres in Western
Asia?

Shri Satixh Chandra: Yes, Sir. Six
centres are proposed to be opened,
out of which two have already been
sanctioned and we are just looking
out for suitable buildings. Four more
centres are proposed to be set up in
near future.

Import of Textile Machinery

*1379. Shri Supakar: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether i1t is a fact that textile
machinery worth over Rupees one
crore is proposed tc be imported
from East Germany; and

(b) if so, the place or places where
this machinery is proposed to be set
up?

The M r of Commerce (Shri
Kanungo): (a) and (b). Yes, Sir.
The State Trading Corporation have
entered into an arrangement for
facilitating the purchase from East
Germany on deferred payment of
textile machinery by Indian Textile
Mills, So far only four mills, one
each at Bhavnagar, Calcutta, Tirupur
and Ahmedabad, have placed orders
for textile machinery worth about
rupees 36.5 lakhs,

Shrimati Tarkeshwarl Sinha: May I
know how much in rupee value the
automatic looms of the Iimported
machinery will be and on what terms
the deferred payment will be made?





